aged... .
service and presently working as [?/‘ﬁ‘ﬁjx\f@ﬁf?ﬂ.gﬁé/ff?f

movable, bank’ balance; etc.}f'of'

giva herein below the detalls of the assets (immovable,

De

myself, my spouse and dependants*:

Al

given)

I

1,..5}/.0&}%@\7%[,9 son/da

years, belonging to .

LI

U

-ln .

wand 05 =22 6

ughter/wife of UM&.SH}C&DJQ Y

PRI/

{Assets In joint name indicating the extent of joint ownership will also have to be

FhyspaniD

SOoN

S5r.
Ho.

Description

Seif

Spouse
Nam#{S)

Dependant-1
Hama

(1

Cash

/000

SANTEEY

SAALT EE V

Dependant-2
Hams

,pz kit 'K

Etc. Name

[SARTHA K

N
P'%Ft KA

i)

(i

Deposits In
Banks, Financial |
Institutions And
Non-Banking
Financial
Companies

COL LiHn
vidbon

recrdd)

Bands,
Debentures and
Shares in
companies

R)-20%

BTN 18

(v) ‘

Other financlal
institutions,
NS5, Postal
Savings, LIC
Policies, etc

Fie

KOMAR
y <z

UNTAA,
4 =

HAHENSH

{v)

Motor Vehicles
{detalls of
make, etc.)

(v

Jewellery (glve

details of
welght and
vatue)

7507
-

"?Q‘J-

{vii)

Other assets,
sych as values

i of clalms /
| interests

Note: Value of Bonds / shares / Debentures as per t
Exchange In respect of listed companies and as per

companies should be given.

* pependant here means a persoen substantially dependent on

employee.

N

gt

he latest market value in Stock
books in the case of non listed

the income of the




B.

also

Dat 8 3 s}

5

[Mota: Properties in jolnt ownership indicating the extent _o_f‘jpl‘nt-icw.nership' will

have to be Indicated)

S,
No.

Dzseription

Self

Dependant-1
Name

Spousn

Dependant-2
Name

Dependén‘t-3
Ete. Name

(i

Agricultural Land

- Location{s}

- Survey number(s)

- Extent (Total
measurement)
-Current market value

1 FATHA,
Pa7AI
- sf;‘?i?ﬂ
bt

BRI

Hamq{S)

(1)

Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total

. measurement)
-Current market value

(M)

Bulldings (Commercial
and residential)
Locatlon{s}

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market

; value

()

" Houses / Apartments,
, Bte.

i - Location(s)

| - Survey /door

P number(s)

|~ Extent (Total

' measurement)

. Current market
value

[ s | Description Name & address of Bank / Amount outstanding as
No. | financlal Institutions(s) / T A bR
M Departmant (5)
a) (1} Loans from Banks 50029?95 CHL

(v)

i S

(z) 1 give herein below the details of my liabilitles -

Others (such as
interest In property)

]

institutions and government dues: -
[Note : Please glve separale details for each item)

/ overdues to public financial

i

. Institutions

(i} Loans from financial

: (i) Government Dues:
(@) dues to gepartments
. dealing with government

accommadation

(b) dues to departments
dealing with supply of
water

(c) dues to departments

dealing with supply of
clectricity




(d) dues to departments i

deallng with telephones
(e} dues to departments
dealing with government
transport {Including
aircraft and hellcopters)
(F) Other dues; If any

(b) (1) Income Tax including ;
surcharge [Also Indicate TAKPRY O/ 3C
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)] , ”
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

(11i) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

C: Personal Detall

GPF/CPF/PRAN No. TOKPK40L3C l
Gender g [__L_’ e

Date of Birth TEE Tfoo [2]1]9 12 oommive
Class/Group - (e (A/B/C)
Cadre - V}'CE

(Full Name‘e.q. B.A.S.-Blhar Adminlistrative

B.%.5.- Blhar Secretarlat Service etc.)
Home District - { pﬁf/\/ﬁ_ J

I hereby declare that the above details are true to the bgst of my
knowledge and belief, ‘

Placé:. afVM ..... Designatlon:,, Cf,
Date:\j..qz 2@26 Department:.... ﬁféi; A

P
Cwﬁ'?”/’/f o e
Note Plaase sign each page of the declaration. Asset declaration form

must bae in A4 size white paper with computer typed (single sida)
in prescribed format,




